Title: Regarding killing of 33 innocent people by banned extremist groups in Tripura.

SHRI KHAGEN DAS (TRIPURA WEST): Mr. Speaker, Sir, | would like to raise one most important issue which is
about the gruesome killing of 33 innocent people, injuring 23 people, including women and children, and the
torching of a good number of houses by the banned extremist outfit on 6th and 7th May in four separate incidents in
Tripura. The Government is well aware that two outlawed extremist groups, namely, the National Liberation Front of
Tripura (NLFT) and the All Tripura Tigers Force (ATTF) are very much active in Tripura, and they are indulging in
barbarous killings, kidnapping, torching of houses, extortion of money etc. Their activities are hampering the
developmental activities in the remote tribal-dominated areas of Tripura. They are in possession of sophisticated
arms, including AK-47s and communication equipment.

Tripura has a porous international border of about 856 kilometres long with Bangladesh. Extremists have got about
51 bases or hideouts in Bangladesh. They are being aided and abetted by ISI and other such foreign agencies. The
quantum of Central security forces deployed for counter-insurgency operations and manning the international
border is inadequate. So, | urge upon the Government to immediately send to Tripura adequate number of security
forces, including the Army, for conducting effective counter-insurgency operations. | request that adequate border
security forces be deployed immediately for effective border management. Steps should be taken to dismantle the
hideouts of extremists located in Bangladesh. Appropriate measures should be taken to fence the border in order to
stop cross-border terrorism.

SHRI BAJU BAN RIYAN (TRIPURA EAST): Sir, | associate myself with the hon. Member on this issue.
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SHRI MANI SHANKAR AIYAR (MAYILADUTURAI): Sir, | associate myself with Shri Paswan on this issue.
MR.SPEAKER: Shri Mani Shankar Aiyar's name is associated.
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Head Heled : A g1 et A9 M geErfage fear smar 1 Shri Arun Kumar, Shri Prabhunath Singh and Shri Raghunath
Jha, these three Members have given notice on this issue. The names of these three Members are associated.
Shrimati Renu Kumari's name is also associated.



